CENTRAL ADVIN]

STRAT1VE TRIBUNAL ALLAlIABAD BENCH

g

allahabad this the day of Recomdyr - 1994,

Hon'ble Mr, Justice B.C. saksena, Vice=Chairman
Hon'ble NI. K. Muthukumear, Administrative Member

| Original Applicstion no. 83 of 1992.

l. pilip Kumar,S/o sri Om Pfakash,.Guard, Railwey
Guarter [no, 511B, Lzlitragar, Allghabad.

2.  FPradeep|Kumar Yadav, s/o sri K.lL. Yadav, R/O
367/322, Mohatshimganj, Allzhacvad.

vees lApplicants,

Counsel for the Applicant sri sunil Rei

Vers us

1. The Unien of India through the General Manager,

N. Rly. Beroda House, New Delhi.

24 The Divisionel Railway Mgneger, Northern Railway,
Alleghabad.

< A The Serlior Civisional GCommercial Superintendent
N. Rly|Aallahabad. :

4, The Senior Divisional Perscnnel Officer, N. Rly
Allahabad.

o The senior Divisional Accounts Uf ficer, N. Rly,

Allshabad.

... Respond:nts
Counsel for|the Respondents SIi A.V. Erivasteve/F. nathur
sri B.B. Papl.

Alongwith
" Original Agolicstion no. 406 of 1994

Distt. Aliahabad.
2. A9RKITeT, s/o &. prasad, R/o 317, K D.S.A. Ground

versus
1. he Union of India through ine el Wiy
K. Riy ’ Baro%a Hcuse, Ngw De hi? o e

2% The Divisional Railway i‘@nager, N. Rly Allahabad.
Qﬂ;L/ . D

1. subhash Chandre, S/o Sri Raje Ram, R/o 407, Rejapur,



3.

83,

l.

ek b

The senior Civisional Comuercisl, Superintéhdent
N. Rly Allehabed. |

.+ FRespondz=nts

criginal Application no. 110 gf 1993

Syed Nizam Hussain, S/o Sved Ali Hasan, Afa 29 yrs,
R/o iohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District palayum,

Ragubir sharan Xharwar, S/o sri S. Sunder, A/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalsarai.

o+« Appiicants
“ Vers us

Jnion of India, through General Manager, N, aly
Rai lway Board, Berodas House, New Delri,

gagg_cﬁgﬁﬁﬁg'g%.superinéendent, N. Rly Baroda

Divisibonal Rai lway Menager, Northern Rai lway
Nawab Yusuf Road, Allahabad,

Senio>r Divisinal Commercial Superintendent, -
N. Rly Nawab Yusuf Road Allahabad. .

«. «+ Responden$s

original Applicetion no., 39 of 93

Nirgzle singh, S/o #. singh, afa 30 Yrs, R/p
Ram Basic Vidalaya, Darganj, Allahecbad.

Tarak vath Fandey, S/o B.D. Fancey, A/8 30 Yes.
R/o Village Kewalpur, pPost Beri-Visa, District
Varanasi.

Kamla Kant shukla, S/o P.N. shukla, R/o Rem Basic
vidyalaye, Dareganj, ~llshabad.

Amar Bath, $/o Mangru, R/oc Ram Basic Vidyelaye
Daraganj, Allahabed.

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Villiege Laxshagrsh, Post Lakshagarh (Handia),
Distt. Allahabaa.

shyam shanker shukla, s/o sri k.S5. Shukla, R/o

Vaishno Ashram Ram Basic Vidyalaya, Daragan) Distt.
Allahabad.

vso pplicalitss
Wersus

Union of India thrcagh Generel sanager Northemn

Railway, Baroda House, New Delhi.

’

\(%,c\/ St




2,

Baroda H
3. Division
4, Senior D
e Criginal
Ly Fezal Ka

House nao
Lo Ajay Kas

Avenue,

1.

2.

1.

2.

|
e }

Chief Commercisl Superintendent, Norihern Railway .

ouse, New Delhi, L
=1 Railway Manager, N. Rly, Allahabad. g

ivisional Commercial Supreingendent i

N. .‘xl/y Allahabado

Jnion of
Rai lviay,

Chief Cd
Hogse, N

Division
Allaharta

... Respondents
~
Application nc. 38# of 1993 ,l

rim, “/o Mchd., Kadim, R/o Village Chakiya, '
. 104/24] Rpost Office G.F.C. Distt Allahabad.

hyap, S/© F.S. Keshyap, R/o 63 J.K. Fourth
Rai lway Colony smith koad, Allehabad.

des Applicants

Versus

India, throuigh General Manacer, Northern
Kailway Board Barode House N, Delhi.

mmercial Superintendent, N. Rly Baroda |
ew Delhi, s : ‘

al Railway Manager, Northern Rai lway
d.

Senior TJivisional Commercial Superintendent.
Northerm Railway Nawab Yusuf Road Allahabad.

Criginal

.... Respondents.

Application no, 32 of 1993

Qarrul Hesan, Afa 29 vre S/o Late Sri S.N. Hasan,
R/¢ 121Dariyebad, Jogighat, Allshabtad.

snicn of

BoeBd Baroda House hew Delhi.

Chief Co
House, N

... Appliceb

Versus

India through Gernral Manager N. Rly, Rly

mmercial Superintendent, N. Rly Baroda,

N o

ev Delhi,
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-1, The Union of India thro

|

;|
Ma

16

2,

I avyy/

T -~
Divisional lailway Maneger, Northern Rai lway,
Nawab Yusif Road, Allszhabad,

Senior Divisional Commercial Superintendent,
Northern kailway Alishabad,

«+++ Respondents

Original A pplication no, 1782 cf 1992

Vinod Kumar sherms, ~/o Shri Chabi Lal, R/ 17/a
Lahie Marg, Allahebad.

¢ o A:'pli Cant
% ¥ersus i

hrough the Cheirman, R lway
BosTdi=New Delhiy" ~ “=om SEEwwe T UARSES

The seneral Menager N. Rly Barodas House, New Delh: .

'7-;552 Divisional Railwa?vﬁaﬁdgérp N. Rly AllagBbad, ©

gt 4 5 ey 2 . byt e R

+es+ Respongents

Original Applicetion no. 1534 of 1992
Shyem Norain singh, 5/o0 R.N. $ingh, R/o Will & Post
Jemauli, Distt, Baksur, Bihar.

Ravincra Tripethi sS/o sri s.C., Tripathi, R/o
Vill, Dharampur Ghurwa, Tehsil ~Phnoolpur Allshabad.

Ram Bharat, $/o sirdhari Lsl, R/o Deogalpur, Post
Mau Aima Distt. Allahavad.

«es Applicant

Versus
Jnion of India, through Secretary Raéilw:zy Board,
Refi Merg, New Delhi,
General Manager, Northern Railway, Reilway Bhoewan

(Baroda Hous) New Delhi. \

Y |7




PE > il

Chief |Commercial Superiniendent, N. ily RoilBhewan ;
(Baroda House) New Delhi,

Divisionel Railway Manager, Northern Railway,
D.ReMs Office.Nawab Yusuf Road, Allahabad.

Senior DlVlslondl Commercial Superintendent, N. Rly
D.R.M{ Office, Allzahabad.

..+ Respondents

original Applicetion no,352 of 1992

Rajendra Prasad Pandey, S/o Sri|S.P. Pandey,
R/o Vvill Nanhcopur, P.O. Pahara, Distt. Mirzapur r

‘ mll! iy M“im.ti;m‘:,

Versus

The Jpion of India through Jeneral Maneger, N. nly
- New Delhi, = i ke , S baeal e

MWW

The Divisional Railway wénager, f"N’.'Rly'Qfx’lla";ﬁ};«:"5'Vé;rj”’.;:"
§énior Divisicnal Comnerc1al supdt N. Fly DRNiL;ii‘
inice Allahabad. T 3 .

ke b b R i e b, i i
i ‘Aw-ﬁuwmdud‘.u-'lmu.ﬂ.u s 5‘.’?“.?&%.:

‘IﬁFﬁgjﬁ 2 .;.; RésﬁchdéH{S'F;'

Original Applicstion no. 450 of 1994.

Rajendra Kumar, S/o Sri F.N. Jaisawsl, R/o 22%
Gandhi Nagar, Mutthigenj, Distt. allahabad.

Remesh Chand, S/o sSri Late Hari Lal, K/o 19/216
Luker| Ganj, Distt. Allaébad.

oJse Applicants

Versus

The Jpion of Indie through the General Manazer
N. Rly Barode House, New Delhi,

Divisiconal Rei lway Manaser, N. Rly Allehebad.

S&nlOI DlvisiOnal Commervial Superintendent’
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4.

12,

l.

ool

Rly, Allahabad.

. !
... Respor¥erts

Qriginal Application no. 400 of 1994

quTRiranjan singh, Af/a 38 Yrs, 8/c sri R.N. Singh
R/o 183=-alopibegh, Allahabad.

Km. Shashi srivastave, A/A 26 YrIs, D/o sri V.N.
Srivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allshabad.

Dinesh Kumasr, A/a 3. Yrs, sfo sri G.S. Lel srivestave
E/o Village & Fost sindhore, Distt. Mirzapur.

e.s Applic@énts

Versus

>
Union Of india, thr sugh General jianag-r, ﬁBrthern
Rai lway, Railway Board, Barode House. N. Delhi '

Chief personnel Officer, N. Kly, Baroda House.
“eW De lhio

pivisional Railway Manauer, Northern Railway, Nawab
vusuf Road, Allahabed.

Senior Divisional Commercial Superintendent
N. Ely, Allahabad,

... Respondenss.

Original Applicetion no. 399 of 1994

Kadir aAhmed, S/o sri Abdul Ghsfoor Khun, A/a 30 Yrs
R/0 182/K/1, A.D.A Colony Rajrocpur Allshebad.

Brijesh Fresad, S/o Sri Nsrain Pressad, Al 26 Yrs,
/o0 93-liatiysra koadm Alopibsgh A llanabad.

Kemledh singh, /o sri R.m Bali singh, alla 37 Yrs,
3/c 129 alopibagh, Allehabed.

Rajesh Kumer, S/o Narein Presad, a/a 28 ¥rs, R/o
544 Colonelganj, allahabed. j

Arun Kant Srivesave, S/e sri M.P. srivasteva,
aja 33 Yrs R/o Azad Sguare, .mbagh, Allahabacd.

Km. Vibha sarswat, D/o S.hK. scrswat, a/a 32 Yrs
R/o 133-BC, Leader Road, Rai lway Colony Allehsbad.

Km. abha Sarswat, D/o S.R. Sarswat, afe 27 ¥rs

\ e -7
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r/c 133-3C,
Sie Ravi S

A/a 26
Allz285

b Jnion
Railwa

25 Chiet

e B

Lead Road, Railway Colony, illahabad.
henkar Srivaétava, s/o Sri Prem Kumer, h
vrs, R/ 130-C/5l-L Hajroop=pur,

Bad. \

..+ Applicents

Vier sus

of 1ndia through General Mgnager, N. Rly,
y Board, Baroda House, New De lhi.

Personnel Officer, N, Rly Barcdae House,

ivew Delhi,

35 Divisi

4, Senior
fvawab

onal Railway lMenager, N. Rly, A llsehabad.

pDivisional Gommerciel Superintendent, N. Rly |
vYusuf Road, Allanabpead.

o o0 ¢ R:fsponfjents

13, Criginel Application no. 397 of 1994 !

1. Ppiyush| Kumar Dwivedi S/o K.K. Dvivedi, Afe 29 Yrs

R/050-A

Jadhwapur Allehebad.

2. R.mesh| saran s/s Hari Bhanker Lal, A /@ 34 YIs
R/o C-27/273-3, Indien Pr-s:z Colony Jagatganj,

varanasi.,.

3, Rejeey Kumar Srivastave, S/o P.M. lLal, a/a 30 Yrs

R/0 CK=-63/209=A Choti piyarie District, Vvaresesi

4, amulya Kumar Gupta, S/o Sri N.K. Gupte, a/a 30 Yrs
R/o 178 rurana Katra, Allshebed.

S Surendra Kumar S/o K. Lal a/e 30 Yrs, R/G . Yill. &
rost Halimpur, Distt., Vsranasi.

6. Rakesh Behsti Srivasteve, s/o K4B. Srivasteva,
A/e 26 Yrs, R/o 12 Ghas-Ki-satti, Khuladbad,
Allahabad.

e Priya
R/o S-

B Fravee

Kant sriveztavd, /0 sri K.N. Lel, a/a 33 Yrs
.1/64-2G Chupe-Fur, Distt. Verenasi.

n Kumer S/o Sri t.praekaesh, a/a 28 Yrs R/o shiv

3/13=-K-8, Nawalpur Colony, lecerapur Basehiee,

Varaned

i

«t+ Applicants ’

Versus \\
Lo
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!
Union of India, through General Menager, N Rly,
Reilway Board, Beroda House. New e lhi.

Chief Fersonnel Officer, Northern Reilway, Berode
House, New Delhi,

Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahebad., -

Senior Divisional Commerciel Superintendent . Rly
Newab Yusuf Road, Allehabad,

e+ s+ Respondenss,

Original A pplicetion no., 1702 of 62

Re jendra Prasad , Afa 24 Yrs, S/o Sri Kej Bahdur
singh, R/o Vill Khapeti, Post Knapatia, Distt
Allzhabad,

Dharam Pal singh, A/e 32 Yrs, s/o L.R. Singh, R/o
Vvill, Ghambir Singh Pur (Sewzan) P.O. aurai, .
Distt. Varanasi,

Mahesh Prased, Af/a 35 Yrs, S/o sri Remji Prasad
R/o iiohalls :arsurampur, Post Muchalsarai, Distt
Varenasi,

Munna Lcl, Afa 29 Yrs, S/c Sri Cheddi Rém R/o

@@ vill Chandhasi (Khuswaha Basti) Post Chanchasi,

Mugalsaria. Distt. Veranasi.

ole « Applicants

Versus

JUnion of India, through General Manager, N. Rly
Baroda House, New Delhi.

Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhni,

Divisional Reilway Munager, N. Rly Nawab Yusuf Koad,
Allahcbad.

Senicr pDivisional Commercial Superintendent, DRM
Office, Allahabud,

original A oplication no., 1227 of 1993

Lal Bahadur, S/o sri Jhanra, a/é 28 Yrs, R/o vill

\
Qe ;3




it 9
Bhawarohi, P4JO. Sindhaur, Distt. Mirzapur

5. Kishorilal, s/o Jhanna, Afa 32 Yrs R/o Vill, Bhewaroh: |
p.0. 3indhaur, District'Mirzapur. ;

3, Horilel, /o Jhanne, Afe8 30 YTs, R/o Vill Bhewerchi,
P.0O. Sihdheur, Distt. Mirzas ur.

&y Dinesh Prassd, S/o Sri shvnatn Prasad, A /e 32 Yrs
R/o Vill & B.O. Béraini, Distt. Mirza ur

9i Ram Subhag, 5/o Sri D. Singh, A /8 27 Yrs, R/0
vill Murahuan, P.C. shikarganj Distt. varanasi.

b sunil Kbmer, S/o sri Bansni Lal afa 31 Yeras
r/o B.Pl. 285 Revi Nagar Colony, Neer Kali Meair
Mughalsgrei, ‘arenasi.

o e Ap‘ulicdn’ts.

Ver sus

l. Jnion of India tkrough General Manager, N. Rly Reil-
way Board Baroda House. New Delhi

2 Chief Hersonnel Officer, N. Rly Barods House, New

Delhi.
e Divisional Rui lway Meneoer, Northern Rei lway,
4. senior |pivisional Commercial Superintendent

N. Rly4 Navao Yusuf Road, Allahabad.

-.+ Respondents

16. Original Appliceticn no, 873 of 1993

1. santosh Kumar Dvivedi, S/o Late Sri R.M. Dwivedi
R/o Vill & Post sindthora, District Mirzapur

2. Randhif singh, S/o S.N. singh, r/o Vvill sultanpur,
P.0O. Makhmedb ur Distt. lilau.

3. virendra singh, s/osri S. singh r/o vill Rampur
post RbmpurDhamave Ditt. Allehsbad.

4, Jitencra Béhcdur singh, s/o sri A.singh, r/o
vill and Fost Rampur Dhameva, Bistt. Allehabad.

N Ran Viljai singh, s/o B.%. Singh, r/o vill & post
Aempur Dhamaeva, Bistt Allahabad.

b Vinay Kunar singh,s/o sri ilshesh Singh a/a 22 Years
r/o villl ¢ post Rempur, Dhamava, Distt. Allahaded.

¥ Bodha |singh, s/o s-i R. Bahadur, r/o vill chadpur,

\
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13.

14,
15,

lo,

Dhamava, Distt A ilahebad.

I hasi /I

Bhiteura, Distt. Fetehpur.

. | [
ram Kripal singh s/o sri A . $ingh, R/o VLl sahimepul, |
post Bhitsura, Distt. Fatehpur.

Kunwar Rajendra singh, S/c sri J.B. singh, #&/o
Badi liadari, Fost Siswan, Distt. Allshabad.

Réghvendra Pratap ‘singh; S/o Sri V.singh r/o vill
Churiyani, posi churiyeni Distt. Fatehpur.

S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi Fost
Mahidcinpur, Distt. Allahebad.

Hardwsr, S/o Rem singh, r/o vill and Post Kaunia
Disti. Azamgarh.

Ajai Kumer Srivastava, S/o sri (Late) Saheb Lal
srivastave, r/o Vill & post sindthora, Bitt,
Mirxa.ur, )

Anant Fathak, S/o S.N. Pathak, r/o B=24 G.T.E.
Karelli Allehabead,

Kunwar Surenara singh,‘s/o J.B. Singh r/o Vill
Beli Madari, post Siswan, Distt Allahebad.

Ramesh singh, sf/o M. singh, r/o vill and pggt Rampur |

S Pt

17. ‘§SkK. Guptas &/o KiL. Gupta, r/o 4 HB/107 G.nga ‘‘agar
Colony Varanasi.
18, Hishsmuddin, S/o sri Sahauddin, r/o 537-A 3hanshyam
Magar Colony Allehcbad.
ee+ Applicamits
Vers us
l. Jnion of India, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.
2 . Chief rersonpel Oftficer, horthern Railway, Berode
Youse, New Delhi,
B Divisicnal Railway jiencger, Northern Hailway,
Nawab Yusuf Road, Allehabad.
4, Senior Divisional Commercial Superintendent,
Noethern Railway Allahcbad,
. .+ Respondents
- -l
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l.

S

Originel

ilahes h Ku
rurena B4

The Wnion
nortnern

The Divis

Allahsbad

The Scni¢r Divisional Commercial Superintendent

Northern

The senibdr Divisional perscnal Officer, N. Riy
Allahabad.

The Senier Divisional Accounts Officer, N. Rly Allahal

Criginal

gamarnat
P.C. Mug

Om Prake

afa r/o

Mugalsarai, Pistt Mugalasria,

Union @1

Railway |[Board, Baroda House. ‘ew Delhi

Chief Personnel Officer, N. Rly Barode House

N. Delhil.

Divisional cilway Manager N. Rly Allschabad.

Senior Di

Allahabad.

Origingl

Ramesh Qhandra, S/o Sri R. Cherap,r/o vill

Umarganj
Jaunpur.

()

A pplicetion no. 779 of 1993

mar, S/o sri H. Lal, r/c New lasker line,
ihrsna, Allahebad.
..+ Applicants
Versus

of Incdie through the Gereral Nenager, -
Rai lway, Bsrodas House, New Delhi.

jonal Railway Manager, Northern Ralilway

.

Reilvay Aallchnabad.

. s+ Respondents

Applcation no,746 of 1993

h singh s/o Salik Ram &/o vill Kureh-Khurd,
alsarai Distt Mugalsarai.

s, Sharma, S/o Late Sri puttoo Lal Sharme
vill parshurampur (sikatia) F.O.

es s |Applicents

- Versus

India, through General Manejer N. Rly

visional Commercial Superintendent, N. Rly
. »s Respondents
Application no. 530 of 1993

P.S. Raipur, Tehsi Machlishahr, District

\ ;




;a2 I | b

satya prakash, s/o Adhya, a/e 30 yrs 1/ vill
Rempur Sawai, P.0O. Re jupur, Tehsil Mechlisghahr
Distt. Jaunpul.

Jamuna Fraséd, s/o srinath r/o Gopalpur, p.6. Rampur
Tehsil patii, Distt pratapgarh.

gri Rem Singh s/o sri Murali, a/a\29 yrs r/o
Vill Behdeul Khurd, P.C. Surwen Misirp ur,
Teheil patti Distt. pratapgarh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
P.O. Raipur, Tehsil Machlishehr Distt Jaumpul.

Laxman Singh, S/o sii yurali, r/o vill Behdaul
Khurd, p.0. Surwan misirpur, Tehsil patti
pistt Pragpgarh.

Girja Shankar, S/o sIj chhote Lel A /a 31 yrs
r/c (vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Distt. Jaunpur. 1

Rajendra prasad, $/0 sri Ram Lal, r/cUmargenj
p.0. Raipur, Tehsil Machlishahr, Pistt Jaunpur.

Anrit Lel, s/é sri nath rfo villymarqganj P.O.
Raipur, Tebsil Machlishahr District Jaunpgsi

Hira *~al, Spo Sri Ram Nath, r/o vill Umarganj, P.O.. ‘

Raipur, Tehsil Machlishahr, pistt. Jaunpur.

..o Aprlicaliss

Versus

union of Indié through General Manager, Northern
Rai lway Raeilway Board, Rarods House, New Delhi,

Chief perscnnel Officer, Northern Railway, Rarods
House, l'ew Delhi.

pivigsonal Railway ianager, N. Rly Nawab Yusuf
racd Allzhaocd. ¢

Senior Divisional Commercial superintendent, N.Rly
Allehapad.

... Respondents

Criginal Application no. 479 of 1993

]

|
|

9
:

%

shiv Shanker, S/o Rem Lakhun, r/o vill Behdaul Khurd |

rost Gaura Distt. rragpgarh

uari Shanker, S/o sri Chottey Lal, r/o W@ 1l Banvirpari

post Rampur, Distt Jaunpurl.

pe&m Bahadur, S/o sr- hMchan lel, rfo Ppumani Bardahi |
Bazar, Post Jukundasaganj, Tehsil patti, Distt. :
prataposrh,

{
i
\
|
i
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A —

Rams hent
post Han

Chief }

Divisi
Allahal

Senior
Northe

Kis hen
J yerd
varand

Ramesh

sibtia

Sibtie
Disti}

vareéna
pilip
R/o Ha
Vardne

Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhen
Misirpur/, Post Suveneé, Tehsil patti. Ditt pratapgarh.

vibha shanker, S/o sri Chottey Lal rfo vill S
fanveergur, POst R-Mmpur Distt Jaunpur. |

Rem Khelewan, §/0 sri Kandhai. r/o vill sawai Rampur
rost Ssarei Bika, Distt. Jaunpul.

pam Dahadur, S/c sTi Rom Abhilash;*r/é vili
pue Kharagrai, Post suvnasa, Disttl. Pratapgarh.

Lalji, Bpo sri Matapher, /o vill Meerpurl, post
Madhupur, Bistt. Jaunpul. ;

Shesh Neth, S/Ofsri Mata Saran , r/p vill & Ppost )
silaudhi, Distt. Freta.garh.

Jpicn of India through General lianager, N. hly Railwey

Ll AR

cc1, S/o sri Chottey Lal, r/o Banveerpur, |
nour Distt. -8unpur.

e oo Apllc an‘t

Versus | |

poard Bafode House, New Delhi.

erosnnal VUfficer, Northern RailWay, Barodé

New Delhi.

-~

originel Apclicaticn no. .416 of |1993

as hok |Kumar pandey, s/o sri Balmiky pandey r/o

prem Kumar Srivastave, /o sri .M. Srivastave,
r/o Loco Colony CQr. DO. 128-K Mugslsarej Distt

nal Railway, Manager, Northern Rel lway
Dads

Divisional Commercisl superintendent
rn Railway A llahebad.

... Respcndents

singh, S/o sri Ram Nagind sinazh r/fo
Colony Qr. no. 702=C, Mugalserai, Distt.
si.

, S/o sri Ramji r/o vill & P.O. .Farshuramp ur
n post Mugalsarai, Distt.|Varanasi.

n, Parshurampur, P.O. Mugalsarai, Alinavsr
V. rénasi.

si.

Kunar Sinha, s/o sri Deep Nsrein lal,

nur Colony Gr. nos 694-A rugalsarei, Distt.
si.

\... Applicants

W L




4.

1.

o

3.

‘Divisional Rai lway Manager, N. Rly Allanhabed.

i s
8

Versus

Union of India through Gereral Manager, N. Rly
Rai lway Board, Barcds House, New D« lhi.

Chief Personnel folcer, Northern Railwey, Barcdé
House, New Delhi., 3

Divisional Railway Maenauer, Northern Railway ;
Allshabad, ‘

Serior Divisional Commercial Superintendent, Nerthern
Reilwey, Nawab Yusuf Road, Allshzbad.

« o Respondents

Criginal Application nc. 1006 of 1992

santosh Kumar s/o sri B.u. Sharma, r/o 146=4 Loco -
cclony Aligarh, b

oo« ApPP licar‘u

G

Vers us

Union of India through the 3eneral Maniger, N. Rly
Baroda House, New Delhi.

Senior Divisional Commercial Superintendent, N. Rty
Allahabad.

«s+« Respondents

Original A pplication no, 1303/92

gustil Kumar Pandey, S/¢ Ft..N. Pandey, itfo
60 Bhendari Sttion Rd., Jeunpur,

smt, Jyoti Saxena, W/o Sri H. Sexena, 99/303, sisauau| |
Badha Ghauraha, Kenpur. -

R .’\PP lJ- e '::n'tS .
Vers us
Union of India through General Menager, N. Rly
Baroda House, Wlew Do 1hi,

The‘Dlv1410nal Railway Meneger, Northern Railwey




2&
b

Allehata

The Senicr Divisional Commerciel Supdt. N.

DRM Offli

Originafl

Indu fria
94/1A Ge

oL, ok

R -

d.

Rly
ce. Allahabad.

Respondents

Application no. 1715/92

bhe Fander, w/o sri 8.N. Pandey, r/o
lle Bazer Tilhergenj. allahabac.

§ 18 i

Misra, Ww/o sri O.p Mishra, r/o

©2. Bhanderi sgaiion Road, Jaunpur.

Union of

v Applicant

- Versus

India through General Manager, N. Rly

Borada House, New Delhi,

Divisional Reilway Manager, N. Kiy A llchebad.

Senior Divisional Commercisl Supdt. N. Rly DRM

Office |

Originsal

Allehabad.

+++| Respondents

Applicetion no. 133/93

Kripa Shankar, S/o sri V. Nabh, vill Mata=ka-pura

F.l. Ral

Nagar, Pistt. Allshabed

Jmesh Chendra, s/o sri 5. Prasad, R/o Vill Tikari

P.O.

Urnion of

Bhamni Hiter, Distt. Allehaved.

«ss|Applicents

\ersus

indie through General Menager N. kly

Baroda House., New Delhi,

Divisional Railway Manager, N, Rly, Allahebad

Sr.

Divilsional Commercial Superintendent, N. Rly

DRV Office Allshabad.

\\ ++. Respondents




A R
48
h
Original Apw.lication no. 514/93

sri Krishne hend pathak, s/o sri T. Pathak, r/o
vill. Ameon, P.O. gahibganj, Distt. Varanasi

sipit De, §fo S.Ks Dey r/o Uma Kutir, station
Road, Jeunpure. C R LR S 5

Jde. Applicant

Versus

Urion of India through seneral Manager N. RI1y
Barodal House, Nhew Delhi.

" pivisional Railway Manegerl, N. Rly, allahabad.

sr. Divisicnal superintendent GCommercial N. Rly
DRIA Office, Allahabad.

s o0 RGSpOﬂO‘t:n'tS

\

8

Original Appliceion no. 777/33

sattya prakesh Mishra, s/o Sri ReS. Mishra, R/0
3, 176 Krishna Nagar, Keedcan], Allahabad.

o o0 /—.ppliCunt y

3
5

Versus

Jnion Of Indiea through General lanager, N. Rly
Baroda House New Delhi.

The Divisional Reilway Menager, N. Rly A llahabad.

®
gr.Divicional Commercial soperintendent , N Rly
DRM Office Allahabad.

..+ Res;,oncents

Originrel A ppliceion nc. 457/93

sheshi Kumar Mishre, 5/0 R.A. Mishra, r/o Vill

Ghatwa ; ost Kerchana, F.o. v.archana, Distt allalie

present Address 134- Tula Rem Bagh A 1lehaBad.

fna'endra prasad wshsra, S/o STi D.P. }is hra
vill Kasidahan, Post Nethaipur , Distt. varanasi

Ancop Singh, s/0 Sri S.P. sinah, Bf/o Vill. and P.O.
wam ogar Bhojpul, FeSe Antoo, Distt. pratapgarh.

s ve Applilcams

%
Versus Q%§L, - -

bad. |

e T ———

1
‘.
l
"‘
!
E



T i

gnion of 1ndia through General Menager, N..Kly
Barcde House, New Delhi.

Divisicnal Railway :Manager, N. Rly allehabac.

Senior Divisinal Commercial Superintendent N. Rly
Allahabad.

Senior Divisional Personnal Officer, liorthemn
Railway| Allahabad.

senior Divisional Accounts Officer N. Rly
Allahabkd,

.« «| Respcndents

Original Application no. 1028/93

Rajesh Kumar Tripathi, S/o sri R.| Iripathi
'R/o 354/7/1, Jayantipur, Dhumapgang Allahcbed.

« o] Applicant

Vers us
Jgion of Indis through Senerel Mahager N. Tly
Baroda House, N. Delhi. '

Divisiohal Railway :ianeger, N. Rly Allahcbad.

Senior Divisional Commercial Maneger, N. Rly

DRM. Oflfice Allehabad.

«+ o Respondents

Original applicetion no. 1243/93
shiv prlakash Dubey, S/o S.D. Dwivedi, r/o Vvill.
Mawapuna (Kakraha) P.O. Fatehpur, Distt. lMau.

.ed Applicant

Versus
Jnion of India through General )Manager N. nly
Baroda |House. New Delhi,

Divisional Reilway Manager, N. Rly Al lahabad.

Senior

Divisional Commercial Menager, N. Rly

Allehabad,

\\ .+ Respondents

. 18




yh e | °
3§. Originel Applicetion no. 1362/92 .

1is pPawan Kumer Pandey, sfo Sri S.5. Pandey, R/o0 161/5
A, Azad Negar, south Malake, Allehabad.

5.  Arun Kumer Singh, S/o Late sri Remkant singhy R/ o0
vill./p.O. Kaju, Allehabad.

: !

.. Applicant

Versus

L. Union of India ~through Genexal lManager N. Rly ;
Barods House. New Pelhi. ’

' 59 pivisional Railway Manager, N. Rly Allazhabagd.

8. sSr. Divisional Cemmercial, superintendent N. Rly I
A llahabado 3 o

... Respondents

1 ' i Rk

B2, Oriéinal Application no. 1511/92

suresh Kum r Srivssdava, s/o sri R.K.L. Srivestave
r/o 36A/60, Judhwal, Tilharganj Allahabad. | !
i .

b §

¥ «+. Applicant

: Vvers us
1. The Union of Indis through General Manage p, N. Rly
Baroda House. New Delhi.

2, Divisional Railway vaenager, N. Rly Alle hé pac. I}
£ | 1

3.4 Sr§‘Divisional Gommercial Supdt. N. Rly 7 ymu Office |
Allahsbd. i

o+ ¢ RES OC n@ents

32. OCriginal application nc. 1609/92

1. sharda Babu, S/o Ghussit Lal, R/0 1 5, N8khas Kona, |

Allchabed. :

" ﬁiiiia@?ﬂad’ S/pisrd: Abrar AWMS 3. 'gz/c" 493 Attarsuifa;

‘e AppliCdnt

Versus \\ %




1/ et

i, Jnion of [India though General Manager M, Rly
Alle habad,

24 Divisiongl Railway Manager, N. kly Allehabad,

3. Sr. Divisjional Ccmmercial supdt. N. Rly 4 llahabad.

«++ Hespondents

2. riginal lpplication no. 1628/92

P Vijai Kumer Sinha, S/o Sri D.N. Lal, r/o Hapar
Coleny €@rlL no. 694-4 1iughalsarai,

2 Sunil Kumer Sinha, s/o sri V.N, Lal, R/o Qr. no.
693-B Hapur Colony Mugalsarai.

3y Narayan Dutt Dubey, S/o Late Sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colony, smith Road
Allanabad

ee+ Applicants

Vers us

) 1P Union of Indig, threough General Mandger, N. Rly
Barcde House. New D=1lhi.

25 Chief Commercial superintendert, N. Rly Baroda House
New Delhi, ' ?

3, Divisionall Railvay Renanger, N. Rly 4llehabead.

4, SI. Divisilonal Conmercial Supdt. N. |Rly allchabad,

e «+e« Respcndents

(]
t

Uriginal Applicetion no. 1663/92

b—
.

Mithlcsh Kumar ¥ishre, 5/o Sri H,R. Mishra

r/p 41-C Bgghambari Koed, Tilak Negar, Allahaebad,
2. Sharad Dhyani, s/o Late Sri G.p. Dhayeni, r/c

C/o G.P. Dhayani, Prayag Sangit semiti, 12-C Kamle
Nehru Road| allahagbad.

< Ramji Vermg, S/o sri K,N. Verma r/o|House no,
173/B Railyay Colony no. } Subedargamj, Allahabac.

ees spplicants

3

g




/128 1 |
)

Versus

union of indie through General pmenacer, N. nly E
i 1

1.
parods H7use, New Delhl.
2 chief Commercial Superintendent, N. Rly Barodd

House New pelhi.
3. Divisional Railwey Maneger N. Rly Allehabad.
4, sr. pivisional Commercial supdts N. Rly Allahabad.

. ;espondcnts.

17713/92

plice kon TO.
r/o C 757, STB Nager

3§, Criginel Ap

1k ¥iped Kumad g/o sri R.Y. Bam,
Kerelil Allohabad.

. virendra Kumar. gfo sri R.S. pam i/ 0 23/8/76/0/
sl l(x)?), Alldpur, /"\llahabad' = ;
s =4 Sp o o i Lo | 5
" 3. Sanjey Kumel SrivastaVEiiS/oﬁsri;R.?. Srivaifégé . 44
r/o 1458/ DA, Chzkia, P.O- GTB Negaerl, hlldhabad. i
cee Applicdnts. |
ersus k
l. Jnion of indie through seneral jMananiel, v URly {
New Delhi. ‘
2 The pivisional Railway Mencgkos N. Rly Allehabad.
3. ST. pivisional comml. Supdte. Northern Rai lway
nail Office Allchebad. , &
e Resyondants 1

1icetion no. 1821/92

Y

3¥%. original A PP
gri Hridaye Nerein south of Janis
Fresent AGAIesS «

sudhir KumeI /sto
l1lahcbad,

Road, New Yal Distt. Peind,
101 Anend Bagh 0ld Baiharend A
Applicent

\

t

Vers us QSQV
v L. b




of
Hag

Jnion
Baroda

Divisiond

oY, Divid

o~

Sr. Divis

Sr, Divis

Original

Arun Kumd
Olc Baihd

Y s i

Jnion-of
Barode Hg
.4‘-5

.

piVisiond

Sr. Dvisi

Se. Divis

SE. Divis

o

4,

Original

VVirendra
Post Shik

Virendre
Yill vredg

Mohan Prd
Shikergan
Brij Ra)
Murahan,

Krishne M
vill yaxd

Surendra
Prem_ urkpg

Indie throdgh‘the'GénérélfManagef; N. Rly &

jpur, FPost Chakie, Distt.

LhELls I

1ndie through Gneral lieanager, N. Rly
use, New Delhi,

1 Railway Maneger, N.Rly Allshebed,

ionagl Commercial Supdt.N. nly Allehabad.
ional Fersonnal Officer N Bly Allahabad.
ional Accounts Officer, NJ Rly Allahabed,

e+« Hespondents

Applicetion no,| 1822/92

roels gyl G.p.istivastavd, /o 101,

raeana Allahabed
Applicant

. o .

Vers us

use. Allehabad.

1
N

1 Rei lway lianager, N. Rly|Aallshabad.

onal Commercial Supdt. N, Ely., aAllehabed.

ional Personnal Officer, N. :ly Allchabad.

ional Accounts Officer, N4 Rly Allshabad.

Respondents

Arplicaion no. 1825/92

’
't

Prctap singh, s/o R. singh, R/o lMurshen,

arganj, Distt. Varaenasi.

Bahadur singh, 5/0 S:1i K.B. Singh, R/o
‘arenasi,

sad, S/o sri lalji, R/o villl Murahsn, post
j, Pistt. Varenesi.

Yad-v, S/o Sri B.R. Yadav, R/o Vill
Fost Shikarganj, Distt. Véranasi,

prari, Singh, 5/0o sri R. Muret, r/fo
han, post shikarganj, Pigtt. Varenasi.

ratap singh, s/o sri R.BJ Singh, R/o Vill
st chakia, Distt. Varanasi.

\

Qe




G

iy

41.
Lie

ikl i

VeIs us ok

Jnion of 1ndia through Seneral anedels N. RiY
Barode House INew Delhi.

Chief Commercial superjntendent, N, Rly Bar@de
House New Delhi. ’

nivisional Kailwey Maneager, Ne Rly Alleheb2@.
sr, Divisioral Commercial Superintendent ’
~. Rly, Allehabad.

oo Respondentis

originsl Application no. 1231/92

Alok Kumar,Sinhe, cfosri c.p. sinha, r/o #1238,
=5 Bairahena, Allenabad.

—

ai scivestave, 5/o sTi Om FLrekash, r/o '6537.’)5,1..;;, St

“Gands Dhawapur, Himmetgang, A 1lahebat

; ; oo A .Jli vallts
B
|

£
g

\Versus
union of 1ndia through;eneraliganeger, NP Ly
§3roda Uouse, New o okhi .
éivisional Rai lway Maneger, N. Rly Allahebead.
sr, Divisional commercial Supct. N. Rly A llahabad.

co e Responde nts

SR

Original applicetion no. 383/92

shwetank Verma, “fo sri B.p Verma, r/o 28, Shas ki
satti, Khuldabad. Allahabad.

..  Applicent

Velrsuds

Jhion of 1nida through General Managel N. kly

rlal oda Hous e, r-lev.' De -th .

Jpnpl’é l [,',aﬂdi]"‘l' > r.\ L xﬁl‘_y' 3 },\d; l.\'-‘.‘a \/ Bh._:.\\..‘;‘rl ( BaTOC‘d
iHouse), Now Delhi.

(AN i a4




b

o

43,

1,

[{ e

Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda| House, New Delhi,

Divisional Reilway )leng.er, N. Rly, DRM Cffice

Allshaba

Sr. Divi

Criginal

Shiv Ddy
r/o Blac

~Tne Union of Inida throagh General yanager, N
.=Baroda |H LA REagol SRR T

Original

Santosh|Kumar Sinha, s/o L.J. Sinna, a/a 32 vrs.

r/o vill

Baroda House, New Delhi,

cw Dehil,

Divisional Railway ~Menager, N. Rly, Allahacuad.

Sr. Divisional Commercial Supdt. DRM Office
Allehabad,

lopal Reilwsy Henager, M. Aly, ~lleheteg

isicnal Commercial manager; N. RlQ Allahabad

Chief Commercial Supdt. N. Rly Beroda House,

d.

sional Commercial supdt. N. rnly, Allahabad,

«++s Hespondents

Apclicatiorn no, 643/94

al randey, ¢/o Late Sri Pt. Krishan Pandey
k no.27/10, Labour Colony, Naini Allahabad,

eed Applicent
Versus

ouse, New Delhiy .= .-

s+ HCpsondents

Applicetion no, 61/94
Kanharpur, F.0. Khardan, Distt. Varanasi.

o o o Alel Ccinft

Versus

1ndia through 3eneral jjanager, N. gly,

s+ Respondents

\
IS




P AR LR e |

oy Jgriginal Applicetion ne. 394/93 .
14 anend singh, $/o Sri S.lL. singh, r/o 524=As Traffic

Colony 4lle habad.

2 Raj Kumer Singh, s/b sri M. Dayel 5ingh, r/o 5=
il.G. MeZqy, All'ahab‘;’d’

3. _ai praxesh singh, S/¢ sri v..De Bingh, r/o P MG
iargs Allahabad.

4. santosh Kumer singh, g/o sri M.D. Sinah, r/e 5= M.G.
Mal‘g AlH“la \ﬂd.

" .- oy R o~ ¥ . N - i il A I ‘

A4 5.K. lsingh, S$/o N.B. sinah, rfe 13/3 Kerela Beg
colony, Ailahabad.

O. Umesh Fretap Singn, 8/8 Bri KEP. singh, Ret@.
principal P.B. lnter Col-ege. pratepcarhe

. sunil Kumer Singh, 3/01 511 J.B. singh, r/o@ill.
Gujaria, rost yrayadeeh, Distt. Fratapgarh.

o Anil Kumer singh, s/o sri R.E. singh, r/o W1l.

.3ujaria, Post jreyudeche, nistt. Fratacgarh.
9, ~ Ghandan adhikari, §/0.sti N.N. Adhakari, rlh
695-B, Loco Colony Allanabad.
: Late
10, sunil Kumar Barué, g/o SriLJ.C. Barua, r/o 89 R.N.
nagar All:zhebac. ‘

=8
LR
3
i o
4
i

11l. ¢ majai Kumar srivastave, s/o sri R.B.L. Srdvcstava, i
r/o 152 Balua Ghet, Allehabac. ,

12. Mukesh Kumer Srivastave, s/ol sri B.S. Srivgsilava,
R/o 123 Matiyara Road, Allahabea~.

P j\Dpli Cénts.

veLrsuds

| 2% jnion of india, threagh General NManager, N. Rly
nailwey Boad, Barods HOuse. New Delhi.

v g% Chief personnal Officer, N. Rly Baroday riBuse,
bew Ddhi.

3o

3 Divisicnal Railway Hencgel, N. Rly AllshaBad.

4, Sri. Divisional commercial Supdt., N. Rly

1%
4 llahebad.

... hespondents

4%. oOriginal App li cation no. 633/52
L. Ramji, S/o Late sri {als Ram, r/o 6lafi Teliargani,
Allehebad,

\ & 1iglte Ap[/ li ca nt

Qxé\/ .25




/] 251/

Versus
Jnion of|India, ihrough General lManaoer, N. Kkly
aoroda House, Mew Delhi.

The Divisional Reilwzy Menager, N. Bly. allenabec,

1.

Sr..Divisional Commercial Supdt. N

Rly Aallehabad.

Respondents

Original Application no. 706/32

Dipek Kumar Singh, 5/o sri (Lete) |Bs sinah, r/o
1B/84 Bhanghembri Road, Allepur, |allshabad,

Akhter Naim Siddique, s/o sri l.J. Sidcique, r/o
174 New Mehdori Celony, Allahabad,

Mohd. Kéleem, d/b sri Amir Uddin, r/c vill patulki,
pP.0O. Kamehti Distt. Allahabad.

Dilip Kumer, s/o Sri A.P.

srivastove, R/o 9 Elgin

Road, Civil Lines, Allehabad.

Km. Shashi Sriwsesteve, p/o Sri L.N. Srivasteve,
r/o 347, L1G Govimdpur Colony, Allahsved.
suresh pratap singh, s/o sri nrem Nesh singh, r/o
vill Chand Kamaeniye, F.O. Khuti H.S. Khera, Distt.
Allehabad.
.ed Applicant

Versus

Unicn of lncie thro.gh secetlory, Railwey Boerd,

Rafi Merqg, New Delhi.

General
House)

Chief Cd

( Barodt

Divisip

-~

-~ e

Di
Ooffice),

Qrigin

al

anager, N. Rly dai lway Bnewan, (Barode

“ew DEhi.

mmercial Supd. N. Rly Raf:way Bhawan
House) Allahatad.

nal Railway Mamager, N. hly, Allahebad,

visional Commercial Supdt. N. rly, DEM

nlld nalad,.
«J. liespondents

lication no. 648/92

A
Rt

£y
APk

v




N
-

5

N SIS Lol IS S —

L O b ™ e

{f 26 [ f/ ®

Ran Murtee, S/o Mewa rel, r/d 71 A Dale Aldepur,
Allahabad. B

o cADplEConTE

Vers us

snicn of Indie through General 'ansger, N. Kly
Baroda House, New Delhi.

Divisional Railwey [ianager, N. hly Allchaved.
Senior Divisional Commerciel Supdt. N. Rly Allshaba i,

+ s« RESpPONGents

Original A pplicstion no. 731/92

nej Kumar “ishra, s/o sri K.K. Mishre,
26/10, shiv Kuiti, Kricel Bhawan, Alleha

Frank .ichard ienesse, S/o Sri !i.R. Menesse
)
4

94[&7, Cdd lumferdgenj, Allahebad, -1

ees AP, lican®@

Versus

Jnion of Indie, th rough Generel jlenacer, No Rly
Rail Bhawan, BRarode. House, New Delhi.

Divisional Eailway )i@nsger, N. ikly DRM Office,
All-nabead. ;

Senicr Divisional Commercial Supdt., DRM Office,
Nawab Yusuf Roed, Allehebac.

.++. Respondents

®)

Criginal A pplicstion nc, 736/92

w

Frakash Chendre, rangey, 5/0 M.D. Pandey,r/e
Vill & Post Dubawal, Distt. Allchabkad.

«o. Applicantg

\Vers us

Jnion of India, throuh Secreftary, Reilway Roard,
New Delni/,

seneral llanager, N. nly Reilway Bhawen (Bereda
House) lew [elhi, \

=N - 27




/21 [/ !
3, Chief Commercial Supdt. N..RlyRailway Board, ;
New Delri. '

4, pDivisional Railway Maneger, No., Rly DRu Office
Allcehebad.

5. Sr. Divisional Commercial Supdt. N. Rly, DRM
Alleahabad. '

. +. Respondents

&p., Criginal Application no. 380/92

1.~ Gulab Ram, S/o Ram Daur, r/o vill. Senepur, P.O.
F.C.| Senapur, Distt., Jaunpur,

«xe Applicant.

Ve rsus

1. yUnion of Indiia through 3eneral'manager, N. ily
Baroda House. Mew Pelhi,

25 pivilsional Railway Manager, N. “ly, Allahabad.

3. sz, |Divisional Co:mercial Supdt. N. Rly, DRM
of fice, Allchabad.

.+ Respondents

4¢. Criginal applicetion no. 961/92

1. purgesh liani Mishra, s/o sri C.p. !ishra, R/o
433-KL Kydganj, Allahabad.

5, TFermeshwar presad Trivedi, s/o Sri R.K. Trivedi
r/o|116-A Bahadurganj, Thakur Din Ka Hetha,
Distt. A llahebad.

< vehdnra prasad Mishra, s/c sri K.p. Mishra, r/o
577-A Nai Basti, Neta Nagar, Distt. allahabad.

.o+ Applicant.

Versus
l. Union of India through General Manager N. Rly
Baroda House, lNew Delhi.

.4 Chief Commercial supdt.,N. Rly. Beroda House, New
elhi,

3. Divisional Railway Manager, N. Rly Allehabad.

4, Senior Divisionsl Commercial Supdt. CR¢ Office,

N. Rl
Y Allahabad . \ . Re:zpondents

%\’ o0 __7_8

2 - s e R L i O i
T : ® - : e e




i es )

-

5@, originel application no, 2071/92 ,

i, Dinesh Frased Fandey, S/c sri K.N. Fandey, r/o
vill, Belwan, P.O. Fahara, Distt. Mrzepur,

Versus

le Union of India through General lienager Il Rly
New Delhi.

i pivisional Reilwey li@nager, NO. aly allehabac.

3. sr, Divisional Commercial supdt. N. Rly Allehabed,

«ss Recponagents

Sy

‘R. Criginal Application no. 1203/92 L

o8 Kridhna Lal s/o Sri G. Séheif, r/o 12/14 vidg. Merg,
G.G.I.C. Conp cund, Allshabadi

245 iahendre sirgh sfo’'sri U. Singh, r/o 2/85, Rame Nand
l.egar, latiyara Road, Al lapar, Allahabad,

34 Hori Shenker singh, $/o Sri Rem Autar singh, /o

2/45, Rame Nand iager, atiyare Rocad, Allahebad,

4s Tej Lahadur Ram, S/o0 Sri Dal singer Rem, R/o
87=-1/2-C, Baghamberi Recad, Allspur, allahabead.

s Yogendra Nath,s/0 Sri Dudh Nath, r/o 535, Colonel Gudq
Allehebad.

PR Ap «Li Cdnis .

\Vers us

13 Uniocn of lndia through Seneral Manager, Na Rly
Becroda House, Mew Delhi.

24 pivisinal Railway #anaver, Northern Railway,
Allcahabad.
3. sr. Divisional Commercial Supdi., N. Rly &llshebad.

e s RHESONAENTS
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54, original aoplicotion no,1207/92

15" suresh chisndre 3upla, B/o Sri Reja Rem Gupta,
r/o 2f/3, New Rewd Bui lding, Leader RO&C,
Allahgbsad.

i T

a

2 pertho Sarthi Dobdar, s/o sri H.Ke. pobdar, 294, AKLal
pur, kllencbecC.

1, . —~polients.

Versus

L Jnion cf i1ncia thr ugh seneral Mana. er, Do Rly,
perogda House, . pe lhi.

2. pivigional Rai lwey lianager, M. .ly Allenhsbad.
. sr. pDivisional Commercial supdt. N. rly allzhabad.

... Respondents.

°5. Urigianal A pplicetion no. 1345/92

15w Krishanakant srivastava, s/o $ri (»ate):gunni Lal
srivastave, r/o mama hend Napsr, Bhardws] Puram
allghabad.

2. smtl Jshe iani sqivas1§va,‘w/o sri D.C. Srivastavs
r/o 520KL Kydgarl, Allahabadp

3, #a<esh srivastave, s/o sri Kripa Shanker, r/o
7%= G/2, atiera Road, Bharadwaj Puram, Allchabad.

4, Ghdn Shyamn Singh, /o Sri S.H. singh, R/o vill laraya

npur, pPost shivgarh, Distt. Allahabad.

& Brijesh Kumar Penda@y, S/© sri S.X, Fandey,
r/¢ 46, Kinche Rel Genge prasad, .@lviye hager,
Allahabad.

o0 e /"\pp li C :n-tS

\Versus

1. Jnion of india throagh Generzal lanager, N. Rly
ngroda House, New De lhi.

ilvisionel Railway wanajer, Neo Ry, Allchabagd.

N
4,
'.J

W
.

W
H

* nivicional Commercial sundt. N. Rly, Al lanabad.

\\ ..+ Respondents

-« 30
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Original Auplicetion no. 1344/92 Q
Vinod Kumar Srivastava, S/o sri R.P sSrivipmteva,
r/o 751, . uir Koad, nre¢japur, Allahavad.
e o0 I‘AWPPLi Cdnt

Versus
jnion of india througn General ianager, N. Rly
Barcde Houise, Mew Delhi,
Divisi »na. Reilway janager, N. Rly, 4 llshdbad,

Sr. Divsional Commercial supdt., N. P'ly AlghaBed,

e+ . HesgoONders

N

Original Asplicaton no. 1230/92

pl

X - = 0 ) e e ~ - A " . o 1
e | Toamuddin, §Fo 8ri S.H. lima:suddin, R/4
x 1% g i ! A - [ s I <
81/0, Ghenshyem®iager, Reilwey Colony, A Mshsbad

~! 4

DHeerendra lNath Saxena, s/c Sri Decna Nath*S.xane
Hfo «6=21=4/7 Reman Xe Pura, | 'Sulem Sarai, wilahstad

e e ,\piulj- Ce r‘ts

Vers us

Jnion of india through Generdl Mansger, N, fhly
3sroda House, New Delhi,

Divisionegl Railvay iéneger, N. iily Allehabad.

(e o
-
2

. Divisionel Cocmmercial Superintendent, M. Rly

«s « lespondenmits
Original A pulicet:.on no, 1239/92

Pren| Shanker, /0 Sri G. sheflker, r/fo 86/38 Kels
Danda, Himistgeng, Allshabad/

es hwer Nath Sherme, $/c sii Rem 131~ )ifela hagdr

o+ s APPLL cRIER

Vers us

gnion of indise throgh Gencral i.enager, B. dfly,
i eiode Hoilse, Allahatad.

Pivisioral Railwey Menage:r, N. Rly, Allahabsd.
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1.

N

(0%

-
.
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f3L

Sr. Dilvisional Commercial Supdt. N. lily Allahebad.

... Respondents

original Application nc., 647/92

Verun-
79 A N

JRL 0T

Kumar Shukla, Sf/o.sri $.p4 Shukla, r/fo
inhazpur, Beni Ka Hats, Allchabaed.

o e ,-\p;,liCan‘t

VVersus

s}

of India through Genezral !janager, N. Rly

Barcdg House, Mew Delhi,

Divisional Railway Maenager, N. &ly, allehabac.

:r. Divisional Commerciel Supdts N. Lly
Allehabad,

Jrigirn

Suresh

IR it
Earoda

The D

The Sg
All o hd

ST e

Sr«=pP3

origir

Rarini
2 o o
s &

.+« Hespondentis

~
al Applicetion no. 494/99

| Kunmér §/o0 sri Tulsi Ram r/o 25, Luker Genj,
abado

«§s Apglicant

Versus

~

of Inida through Generzl Memager, N. Rly
s House, New D-1lhi,

visional Reilway Marager,|N. Rly, Allehabsd.

bnior Divisonel Conmercial|Supdt. N. Rly
s bad.

lvisional personnel Officer, N. Rly, Allahabad.
lvisicnal Accounts Ufficery N. Rly Allshebad.

.+ . i€suOndents

nal Applicetion no, 495/92

Kant patel, 3/ sri Chandre Shekbar, B/o
na liand Nebgar, Allaspur, Allehabscd,

“ e Applicant.

N
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| versus ¢ e 5o i
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3 FE R e
l& Jnion of indie throgh the General Managery Ne .RlY
Zoroos ldvuse, Wew Delhi,

2 Divicioral Railwey lManager, K. Rly Allehiabac.,
e seniro Divisionsl Commercisl Supdt. N. Kly Alldhgbad.

4, Sr.‘ﬁlv151onal personnel Officer, Ke Rly All ahaliad.

e sr, LCivisional Accounts Officer, Ive rly Aldchabad.
... Responcabts
64. Criginzl Application no. £13/92

1.  Prebha shenkar Yadav, 5/0 sri R.P. Yadav, r/o
10 Thron hill Roe lahiebad.

m

<+ Applicafjt

Versds
! y

L Jnicn of Incdis through General .iauager, Ng Rly
Earoda House, Mew Delhi.

2. ivisional Railway ilaneser, N Ely AllaheaZec.

¥ sr. Divisional Commeercicl Supdi., . Gly Allehsbed-
b i D | . g e ‘

4, sr. pivisiornsl perosnnel Cfficer, N. Rly Alleghebad.

Sk cr. Divisioral Account Officer, N. Rly sllehabad,

|
|

eve ReSpOLdEHtS

63. Oricinal Application no. 527/92

1% anil Kuner Srivasieve, s/o Bri V.K. §rivagtave,
r/o Rly Cuarter,subsdergend, ..ilciebbd.

2.  Frekash Chendre pancey, s/d 803 A5 FeridRyr/o
191/34 Rajroop Pury Allenaljad.

33 Rckesh Pretap Singh, g/o s#i R.P. sinckh, I/o
vill & P.C. Kotwa: Tehsll pHulpur, Déstt HAllehabad.

A B i sha o m i - g a
Yha-@, s/o sri G.H. Khere, r/o b-B-Ahlyapy

H
> )

1

‘% Vers us \\

v-«' 2

e Applicatts-

tir A3
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Union off
ewan, hew Delhi

Hall B!

Genexral

chief Comme-rciel Supdt. N
Delhi.

Lew

Divisional Raillwey muhu Sy N Bl

a3s )

india through Secretory, Railway Board

Manager, N. Rly Baroda House, New Delhi.

e —

. .Rly Berods House,

DRM Office,

Allahaljad.

Senior [Diviicnel Commeré€ial ;upc;. N. Rly Allahebad.
station sSupdt. . Rly Allehacad.
«+4 Respondentis
Crigindl 4pplication no. 632/92
. . . / -
malaya [Kont, $/0 sri SLK. Srivasgcva, I/O 320
Baghambari Housinj Scheme, Bharadwajpuram, Allshepur,
11ahabad '
o § e RonlsEant
\
!
Versus
union ¢f Imdia, throigh Cenersl |anager, N. Rly
New Delhi,
Civisidnal Reilwey ienager, N. R}y, Allahabad.

senior

C
5]
“pde
1®)

[WN

nal

Divisional Commercial Supdt. N. Rly Allehabs

.+ Resporcents

Applicetion no. 476/%2

shushil Kumar Srivastsve, 2/o 5ri Lakshman Frasad
srivasteva, r/o 155 Bdzambari Br|ih Lireman Yojns,
1lahapur, ~2llahabad.
<+ Applicant.
Versus
Union pf Indie through Cenerel Lignager, N. Reilway

Beroca
Divisi

Sr,

Srs Divisional persnnel Officer,

H

(2]

Divisionel Commercial Supdie, N

House, New Delhi.

bnal Railway ianager, M. aly.

Allahabad.

Accounts Officefr, N Ely
eeo Fespondents L SR

ivgsional

\(%&L

s S e e TR i




{
O
(o1}
-
-d
~)
>
\O
O

OFLcinelidppdication no,

L . P v o B v AT ' ! P ’ & 2 4
1. ATUn |[Kumer, §/0 Sri Qyen Chand, r/v 42, salk Ji ka
Caugh, “ngﬁab:d.
vee Applicant
Viers us
. Jnion cf india through General | nager, k. Rly

Beéroda House. New De lhi.

£e Divigiorgl Reilway iienager, il xly Allshaial.

8, Sr. Divisional Commercial Supdt. M. Rly AliBhaBad.

4, Sr, Divisionel P erosnnel Uffficer, N. Rly A% ebad.

D Sr. Divisional Accounis. Cffiger, N. Riy Allahzbad.
««+ Hespondefts

Of7. Originel Applicetion no. 221/63

1. Upgndrs singh, S/o &ri 3. singh, r/6 Tajour Fosi ;
Seksldih, PesS. Sckaldih, pistt. Varerasi.

2. BRaldesh Kumar singh, s/c sri RIN. singh, r/o 1
lajpur post Sskaldhi, PeS. Sskaldih, Distt. Wararasi.

|
oss Applicang i

Versus l
Xe Jdnion of Indis throush General ilenager, . Rly
Rellwey Bosrd, Baroda House. New Delhi. }

i .

o -~ i= 3 - N 3l + v L P ~ vy w3 .
Ze Ch§ef vomnerciel S@pdt. . Kly Berods House. New Delhi
i, Divisicrial Reilway viensjer, N4 kly Allshabadlh
4, Sle Divsionsl Ccmmercizl supdi. N. Rly All:a'@ebad.

06 . Original Application no. 220/93

Ll Sanjecy Nerein Prasad, s/o sri n.L. Presad, njfo
22 L -tl" INO. _1_ n(V\ ulewcl .,UGh .L‘"urc.lc

2 Herl ilarain prasad, s/o Sri R.s. prasac, r/go
vill Nedjlpur, rpost GCheraon, Distt. Varanasis




© PriEh

VVersus

i Union ef

Indie, through Senerel jlanager, N. Rly
hallwgy Board

: 5::6 alHouse . Nejl L[elhis

%

D chief Commercicsl supdt., N. Rly Baroda House,
New Delhi.

. 3.  Dpivisipral Reilway Matager, N. Ry, Allsh bad

4 4 Sr. Divisional Commercisl, Supdi. Northern Railway,
Allehabad.

.o« Despondents

6. Originpl Applicatior po. 219/92 |

e

e Ram Sihgh Yadav, S/o Bri R.a. Yadev, r/o vill.
Purabhlarghsi, P.0. Suhansa, Tehsil pattl, Distt.
Pratepgarh. f

27 Uma sShlanker Yadav, S/o sri R.L. [yadav, r/o vill.
™~ Behdaul Xhurd, P.0Q. Gsura, Tehsil Fetti, Distt.
3 Pratapigerh. ‘

<13 Om prakash, S/o sri R. Dular, r/lo vili. Behdaul |
Khurd,| P.O. Gaura, Tehsil Fattl. Pratapgarh.

4, Vesudelv, S/o K.N. Yadav, r/o vill. Xudia-ka-pura
Tehsill Machchalisghar, Distt. Jgunpur.

ees Applicants

Versus
l. Jnion |of Indie through Generel Kanager, liorthern
Railwgy Railwgsy Dcard, Barods ilouse.

2. Chief |[Commexrcial Supdt. N. Rly, 3aroda :ouse. New

Delhi,
3. Divisilonal Railway Mena.er, N. Jly Alle:ak
4. Sre Diviszional Gommericial Supdtd N. Llw

e 6 e Re 50 0NC

7G Crigignl Application no. 197/93

L’)

15 Chet girigh J/o sri Ra DBshadur |singh,
Inarggon, Fost semrahs, Distt. VYerarnssi.

Dy shiv Humar,Mishra, -g/fo 3ri R.P{ Mishre
vill Fatihars, Fost Deonshti, Disit. A
3. Vinod |[Kumier Jlnqh, sf0.88i CuSafcinghy
vill Raon, Post Semrgdh, Distt.|Vaoiaiid
Yy
; e S MR s e e e e e
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10.

Crief Commercicl Supdt. Caroda rouse, hew Delhi.

s

ol svri S.5. Triglhis
Seidatad, Distbe aAllena.ac

HZakelsh Chandra Tmipathi,
rfo \vill, shisakpura, Pos

/

o+

. Lt iy 3 = . R ey
shyam Krishen Dwivedi, s/c¢ 31i V. Dwivedi,fr/o
vill. Topo, Lelishsgrah, Distt. Allahaiad.

«es Applica®it.

Versus
Uniodn of India through 3nergl Maneser, . iy,
Rcilway shawenr, Baroda ijouse. ..ew D ERad

Divisional Raeilway icnager, hi. Rly B Allighabed,

i%ﬁia%fD“l°*? 1% ommarc;al Supdt. N. RSy,

]

G dQ e

‘\..av L

]
«ss Respondenis

Criginal Application no. 162/93

prem Shanker, /o sri S.H.N. Pandey, r/gﬁzﬁ Bariwan
Tecla, Allahabad.

Sanjay Kumar, Srivasteve, ¢/c sri (L:otel ReP.
srivesteva, /o 16/11 l.ew Sobhbatiabagh, Allahaiuad.

sautem Adhiker, S/o sri N.N. adhiksri. r/9 6953
Leco Colony Allahabasc.

;g0ish Presad Srivestavas, $/o sri (“dte, N B
i tava, r/c 9¥/A, Kaerbala, Allahabadi

Rajendra Ssrastat, 8/0 S1i P.S. Saraswat,|r/o
63 |3eriwen Tola, AllshslLac.

Om 1ra&e=ﬁ Jrlvasiavu, 3/0$ri P.i. Srivalte¥a,
r/\J F"._) b4) Da hpTl l VO,..Ony 3/J -11 uapdr hllo meavu

,.w; lcsh \.luc-. 51\/

saVcy “/3 3545 BT o8 S'iva;tavd
iy 9 “'YJ/J ,x.p.lq")yC i A

ar Heilway colony B1lla Gad »

’ .
A = ke 1 T | I St 2
‘I";, *-)/ O 71-‘ NeDae )1 .L‘\'E’.': v\_,‘_,‘j’
E . 3

A | . 3 SRk e v
lleera; Xu mdr V»;ma, 3/0 S:H KJdSe. Veims, IO

eos  appligents.

VV2rsus

Jnisn of India throigh Jendrel Manager, M 3dy

: ; \

:
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30srd, Barode [iOUSE, al llew pelhio

ersonnel vfficer Lorthern ZRailweY, Barcads

Divisipnal Railway Maragel, N. i1y, Allshabac.

pivisional Gommercial Supdt. I aly,

Allshafpad.

Origigasl Application no. 161/93

shec Kumser yagav, S/c Sri p.L.lyadav, r/o 164-A
Alopibagh. ~llchabad.

h

Awacadsh Kumer gingh,

v4 1] Kumar SI
127 jMetira

lencrs Sahal Verme, 5/0 Sri B.r. Verme, r/o
1-4/98 Tilsk agaT, Allahabegs.

4
km. Kbjeshweri, D/o Sri Ram Dass, r/o 2/92-A
: nand liagar, Allahabead.

-~

vastava, S0 Srij A.N. srivastava,
Road, A-lahabad.

-
-

kumar, S/c 5ci SeP.Ll. spivastava, r/2

jes
C.G.L. Srivcstave, 5ucamadih, Dhanbad.

s/o sri J¢singh, r/o surahiya,

-

post|=anscih nistt. Bellia.
’

jani

£
Jall,

Kumar Srivastavay s/o sti V.N. Srivastava,

nj
/o D8-A Krishan Negal, Allahekad.

uhesh Kumar, s/o|sii T. nath, r/o 545-G chzanshyam

Allahabad.

shyam Frakesh srivasteve, s/c lsri p. La} rfo

E ‘-".'S 54

Baghambari Colony, Allghabad.
amasr, s/o Sri rrem Kumar, r/o 16/11 Hew
sohbatiabagh, Allshabad.
TR -\Jp llCax"t
Versus

Jripn of india through general iieneger, it. rly -

Barjoda

,5
4
1G]
(4¢]
-
o
b3
=
1
'——l
<
(R

shikef personnel offticer, N. Ry, BRaroda House,
New Dalhi.

nivisional Reilway imanager, N. 1ly, _Allghabed.

seniox

pDivisionel commcr@iel | Supdt. N. kly Allahabad
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Qriginal Applicatien No, 150 of 1993 +

1. Shri Dhirendrs Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B

Indrapuri Celeny, Allahpur,
#Allahebad,

cose Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi.

«oe+ Respendents

QR D E R(RESERVED)

JUSTIGE B.C. SAKSENA, V.C

5 This bunch ef 7% ccses in all invelve almost

1dentlcal questions ef fact and law and reliefs alse., O0.A

83 eof 19?2 is being treated as the leading O,A, The number

of days of werking varies in each ef the 0.A and breadly

&
the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 déys and that tea on the
allegatiens made by the applicants in the month eof January
1982, ;

3
24 The applicants alleged’that they had werked fer

the peried. indicated by them in the varieus O.As.in the menth
of January 1982 @ ks,15/=- per day. The applicents allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te
17.11.86,

¥ Reliance fer the claim is based on the decisions ;
of this Tribunal as alse the P.B. in a few O.As preferred I

\
Vet

e+ P39

\
\
\
!
i
§
B




® 54 Ay e
by pzrsons similarly circumstanced. The applicents,
therefore, have sought & relief for 2 direction to the
Lespondents 1O re-engage the applicanis as Volunteer
Ticket Coll2ctore Or mobile Booking Clarks és per Extant
Rules. They lhave also in some petitions prayed:that &
direction be issued 10 the respondents to teke the peti-
Licnors on duty end pay back waces from 1G.12,90 till
the dete when they first presented thems€lves for engage-
ment., '
4, The respondents heve Jesisted the petition end have
filed a couner affidevit as slso & supplemantary counier
affidavite
5e The applicants have filed & re joinger &ffidavit.
The appiicants have admittedly noi re-engaged afier their

short stint|ranging between 5 to 18 days in the month of

Jenuary 1982. The Railway Board's circulars deted 6.2.90
is annexed |as Ainexure Al 1o the leading C.A and have

21so been annexed in XXX some of the U.As. & p-rusal of

the said letter shows that in the light of the judgment
cated 26.8437 of the Ceniral Administrative Tribunal,
Principal Eench, New Delhi in O.A. No. 1174 of 1984 (Neera
! Mehta and uUrs Vs. Union of Indie and Ors ) and dismissal
of the SLP|No, 14613/87 by the Hon 'hle Supreme Couxt

on 7.9.39.] The Railway Boerd has decided that the 'cut

off " cate ffor being considered for absorption in

|

|

; reguler employment against reguler vacancies earlier
|

providad Yo be 14.8,8L will be substituted by 17.11.80
Paragraph |3 of the circular letter is the ancher sheat

for the cleim in the present U.A which reads as under:-

\

o op40
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" In regard te Candidates engaged as Mobile

Boeking Clerks discharged censequent en

discentinuance of the scheme by zenal
Board's e
Railwaysg, as a result of/ letter. dated

17.11.,86 er ény earlier instructien te the

same effect may be Te-engaged as Mobile

Boeking Clerks as and when they appreach

the Railway Administratien in Tegular

emp leyment may be censidered after they

Cemplete 3 years of service as Mobile

Beoking Clerks in the same manner as in 1
the case of other Mebile Beooking Clerks

covered under para 1, " ‘,

0. &l 2 paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 ang the 'cut off date!
previded therein was 14.8,8]1,

$. We have heard the learned Counsel for the parties,

Ro Shri B,B, Paul, ceunsel appearing fer the respo-
ndents raised ga preliminary ebjectien that the 0.As are

barred@by time, laches and acqu%ﬁtlnce.

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2,1990
dees net govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme
by the zenal Railways as a result of the Board's Jetter

dated 17.11,86, Theirﬂdiscontinuance'héa'taken”place feur

N
? ; ﬁ%ﬁL esep4l




$3. AL 3%

years earlier and not on the basis ef the Railway Board's

|
said letterL
|

10. TI
ef the aver

e respendents have also disputed the cerrectness

ent made by the applicants abeut their having

worked fer the duratien indicated by them in each ef the

OAs, The applicants in suppert ef their assertien of

having werk

d in the year 1982 for ¢ number of days indicated

by them during the 'Kumbh mela' hsve been aneexed, cepy ef,

ebttificate

stated te have been issued by ene Ram Das whe

He ad

has given out his designatien as/Ticket Cellecter AKM, N. Rly

Allahabad, |Cepy ef such a certificate has been annexed as

Annexures A-3 and A=4 te the leading 0O.A. Shri B.B. Paul

submitted that Shri Ram Das was net competent te issue this

certificate and the said certificate cannet be treated as

preof ef the

working peried of the applicants indicated in

the certificates, We, however, feel that it would not be

necessary te

of deciding the O.,As. We, proceed to decide the O.A in the

light ef the

enter inte this centreversy fer the purpeses

claim based en the provisions of the Railway

Beard's circulsr letter dated 6.2.,90. we, hewever, make it

clear that we may net be understeod te have accepted the

claim ef the

werking, we

by limitstien, Admittedly, neone of the applicants initiated

judicial
anx@iﬂ&ﬁt&i »roceedings in any ceurt te challence their

o

discentinuance made in Jenuary 1982, The €entral Admini-

applicants with regard te the days ef their

may teke up the plea of the 0O.As being barred

strative Tribunall wes censtituted in November 1985. These

Ouas have been preferred in the year 1992,

12. As

noted hereinabeve, the basis fer the claim

apart frem the provisions of the Railway Board's letter

dated 6.2.90

1s certain decisionsg Tendered by thijs Bench i

Lt - eepd2 |
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of the Tribunal. The said O.&s are O.A. No. 722/9G .

Rajendra Rumer Srivastava Vs. Union ¢f India and Ors, C.A
No. 471/80 Mukesh Kumar Srivastava Vs. Jnion of Indis and |
urs, U.,A. No, 648/91 Maden Mohan Fandey Vs. Un$9n~éé~india’?
and Ors. No doubt, in these csses orders for re-engagement%
of the applicants therein had been passed. un the material‘
placed in the supplementary afficagvit we find subsequenily
in several other csses cecided by this Bench of the
Tribunel, & different view was taken when it was poinied
out that the Railway Boerd's circulcr applied to lMobile

Booking clerks and the decision in Neera Mehta's case was 3

in respect to Mobile Bocking Clerks. This distinction was |
no ted ﬁhile allowing a few review petitions in U .As t
“and ingu.A. No, 131/92 Lalji Shukla and Ors, the odly i
difect§0ﬁ given was that the respcndents mey conmsider and |
analysé the cases of Mobile Booking Clerks and find out
if anygscheme can be framed by them laying down a parti- h
cular criteria for re-engaging them on casual or daily Ji
basiss A,ainst this decision, the Railway Authorities
preferred aen SLP before the Hon, Supreme court and the

Hon, #mpxeme court by an order dated 7.4.94 passed the

folloding order s~

I
:
i

" Delay condoned. The order only gives & dire-
ction to the petitioner to find out any scheme
can be fremed. The Union of India

can examine the matterx amd if it is

not possible to frame a scheme, record

its finding accordingly. There is no
obligation cast by the impucned order

that the scheme should be framed in any

Case subject to the 8POVe, observations,the SLP

o0

| is disposed of", b

0 S

/
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bubsequently, the Railway Administratien consideredx the
pessibility ef framing & scheme in the light ef the aire-~
ctiens glven in Lalji Shukla's case by the Bench ef this
Tribunal wh1¢h was dlse repeated in seme other O.As which

came fer dec151on suwsequent te the decision in Lalji

Shukla's casé

12 The Railway Administratien in the supplementary
Counter affld vit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feo abserptien and regularisatéen in greup'C!
3

category pest since this weuld militet 6gainst the statutery
Previsiens laid down fer Recruitment ef Ticket Collecters etc

as contalned n para 127 ef Section B of Chapter I eof the
Indian Railwa Establishment Manual 1989 Edition, They have
further taken the view that ne such Pests er vacancies exists
en the Railways fer Velunteer Ticket Collecters/Mobile Beoking

Clerks feor their re-engagement en casual er daily basis,

15, s also held that Te-enxgagement will burden

the public exc%equer end will alse enlarge backdeer entry

and will affec Teservatien pelicy as contained in Article
16(4) of the €enstitution of India. It wss alse held that
framing ef such a scheme fer those Volunteers whe have Cclearly
woerked fer a pgriod of merely for 5 te 18 days will be against

public interesﬂ as the pests filled up by them are generally
by direct recr#itment threugh the Railway Recruitment Board

epen for general Competitien and the eligible persens at large ;f

would be deprlvgd ef their legitimate rights,




1% Admittedly, this scheme has been given

47.11.86 and the Railway Aaministratien has fer «

indicated that it wes net feasible te draw w <

rejuired in orders passed Bn varieus O.aA.s

16, Shri B.B. Paul hes also invited o%» c

io certain decisions in review petitiens which w

tﬁ%ﬁﬁ!l%%ben the basis of an enolegy of the dec.

i
1

Pr1nc1pal Bench in 'Neere Mehta's case dlrection:

ment had been passed in the O.As., While ﬁcbwdgf
- ‘ 1

review pegitiens it was neted that the decisien :

by

Mehta's case was confined te Mobile Beooking Clerk
is ne parity between Mebile Boekiny Clerks &and Ve

Ticket Collecters. The present applicents fall :
categery.

18, WQuite @ large number of decisiens have "

frem time to time and the view taken in the earl.

have been washed dewn er even net accepted in le

and & direction te drew u a scheme was enly prc

Lalji Shukla's case(Supra ), which wgs followed i
subseyuent decisions, The turns and twists whic
place in the view expressed on the question hawe
to show that ihe decisions of this Bench of the
the besis of which the applicants/%i%iming simil
being extended to them do not hold the field.

1q.

¢ may now take up fOr consideration
: benefit of the
the applicaents that the jdeclsions in some O.As |

similarly situested persons may be extended to th

It is now fairly well settled that the judgment




45 ;3

.
..

{bf that metter of any court does not give rise 45 g

d Cause of action. It is the orders of the authority
concerned or their inaction which give rise to the
grievance and the cause of action based uﬁén this has tc
be considered for purposes of delermining whether the
petition is berred by time under the previsicns of Sec,
21l of the| Administrative Tribunels Act.
18, As |was noted by the Madras Bench of the Centreal
Administretive Tribunal in 2 decisicn reported in (16%4)
28 AIC pge 20 'Tamil Nadu Divisional Accountants Assoclia-

tion and Urs. Vs, Union of Indis and Urs, this position of

~d law hes been clearly affirmed in the judgment of the

Supreme cdurt in"BhOOp Singh Vs. uUnion of India and Crs.

(1992) 21ATC page 675. Before the Madras Bench the

question of delay was reised and it held that since the

delay has |not been satisfactorily expleined the 0.4 was
re jected on the ground of limitation alone. In that
case an order adverse to the applicants wes passed on
14.10.86. | A decision on a similar order was rendered

Ly the Chandigarh Bench of the Tribunsl on 1.5.91. There
after the applicants Associztion mowved in ih& matter and

mede & representastion, 5 years delay was held as fatal,

1S, A Full Bench of the Ernaskulam Bench of the

Iribunal in & decision reportsd in (1%$94, 28 AIC 177 has
450 taken| the view that decisions in similar cases cannot
give & fresh cause of action and the period must be counted

from the dgte the claim relates,

\
A
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2L. The Hon 'ble Supreme Court in 'Bhcop Sihgh Vs. uUnion

¢ Indic snd Ors(Supre; hed interelia, held thet"inordinecte
is
and unexplained delay and laches by itself/a good ground

.to refuse relief to the petitioner irrespcctive of the
merit of his claim. It was alsc ohserved that Art, 14 or
tne principle of non=discrimination is eguitable principle,
Ther2€fore, eny relief cleimed cn thet basis must itself

be founded on eguity and not bc elien tc that concept".

o g Ve may also refer ic & relevant observation mede in
recent decisicn of Hon, Supreme Court in 'Retan (mancra
Semant and Urs, Vs, Union of Indie and urs reported in

1694 §.C.C(L&S, page 182, The petitioners béfore the Supre
me Cuurt in that cage were casual l:boure:sqf sduth eastern
lellway. They were zlleced to have been gppointed be tween
1684=69¢ and represented between 1$¢75-78., They, through
their petition sought ¢ direction to be issued to the opp.
parties to include their nameec in Live Cssual Labourers
Royister after due screening end to give them re-employment
according to their seniority. The basis for the claim
amongst others amd was a few judgments rendered by the Apex
court in 1985 &andl{87 directing the Railwey Autherities to
prepere a schems and-tQ absorb the casual labourers in
eccordance with their senicrity, The petitioners appeared
to have made a representation in 1S8SC to ihe Authoiities in
vhich it was alleged that they are not following the orders
cf the Supreme court, Hich court of Calcutta and Cszlcutta
Bench of the C.,A.T. In the facts of the said cese the Hen,
Supreme Court, tock the view that since no explanation hes
been given &s to why the petitioners did not approech till

1990 held that twe questions arise;

A & A
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ere

(1) whether the petitioners/entitled as g

matter ot right to reamployment.,

—~
(=8
e

~

whether they heve lost {heir right, ;
if ény aue to deley,
23. While dealing with the said question the

following observetion was made :=

Pelsy itself deprives a person of his
remedy aveilable in law. In abs@nce of
any fresh cause of action or any legislation

& person who has lost his remedy by lapse

of time logses his right as well",

o)

23, A Full Bench ot the Tribunal(PE, while

deciding U.As 767 and 842 of 1969 mede the following
relevant observation:-

" It is noi openes tc court of record to

PSS an order in respact of persons who
ére not even present before it by any
dpplication or petition, In this view

cf the matter the view taken in the

cése of cne or more employee by a judicial
foerum cannotl be i?vso factc made appli-
Cable to all other employe2s In the same
cadre, rank or situaticn by another
judiciel foruym,"

T

This cbservation also SuppCris the view taken here inabove

i
i
E g

that the judgment in a case does not give a cause of
- who
acticn to another employee,/claims to be similarly

Circumstanced es the applicant in other case earlier

decided., ; \




v . A . . .

24 . sh:li B.B. Paul, learned counse 1 app?ﬁri?g for

the iasspondcnis have invited our attention o . gdecision
rencdered by the riincipsl mench in Yashish Chaknpeborty Vs.
Union of dindlig and Vrs, .eported.in 1994(1; ATJB82. in
the caid case the fects aré almoét identical as in the
case in hend, The applicant alleged thet he was engaced
as Mobile Buckina Clerk from 1.6.85 0 15.7,.,50 @nd hed not
been engansd ihereefter. He made ¢ representation statino
that he has worked for 32 déys in' 1985 and in view of the
ci:c@lér <f *he Railway Board dated 21,5792 he Be 21s0
considered for ebsorption as Mobile Booking Clerk. ’The
applicant's representation was re jected and he was informed
that hé cannot be absorked in terms of the letter dated
12.8.92. In tha said czse the gpplicant based Fis claim
on theibasis of 2 gdecisicn of the F.B. in & similar bunch
of the%cases° The Division Bench tock the view thet

theze iLs no parity or similsrity heiween the applicantis

D

case and the applicanis in the bunch of cases decided

L o)
¥

earlier. It was held thet since the services © h

®

applicanti was not discontinued es a result of Reilway
Board's letter dated 17.11.86. the ap; licent's casé was
k%srnot coverzd by para 3 of the Railway Board's letter
dated 6.2.9C. Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway
as a result of letter dated 17.11.86. The same situation
obtains herein also and wehave alreedy held sccordingly.
25 In the said case, referring to the decision of the

Supreme court in ‘Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion of deley was alsd
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cnd it was held that the petition was barred
ion, The cause of action having accrued & in

The said U.A was filed sometime in the year

The learned cocunsel for the respondents alsc

ision rendered by the
16n Bench of the Principel Bench in 'Anil Baby

Union of Indie and Urs reported in 1994 (1) ATJ

The petitions before us are clegrly barred

On 3s providéd in Sec, 21 |of the Administrative

vti. The provisions cf the Railway Board's

d 6.2.90 is not attracted and épplicable tc the

Admittedly, the scheme hzsy beon given up

17.11.86 and is no longar| in force, This fact

Pﬁt sight of. The Spplicants therefore, cannot
reliefsprayed for by them. The applicants also

2a that one Shri R,uN, Sherey end 12 Others Volu-

L Collectors have been included in the approved

boo- 38 ds, therefore, pleaded thet the responde -

N given re-engagerent to some Volunteers

as
cket Collectors on Pick and Choose basie

In the counter affidavit, it has been indicea*

PEIsons named in para 4,1C of the leading O.A

engaged as lbkile pooking Clerks and not as

Cket Collectors, The allegaticn, therefore,

nied. Be that as it may, the zpplicants woyld
to the relief claimed by them only if it is

stetutory provision, The act of the respo-




e xplained will not giwve rise 1o discriminetory treatment.
The agpplicants in 2ffect are*sggkiﬁq’re-éngageﬁent on ihe
strength of having worked for & period panging betwsen
£ to 18 cays,which &lsc 1s doubtful ,and has been disputad

by the respondents.

30, In view of the discussion hereinabove, an

a totality of the circumstaences we are not pursuaded to
. . . 3 » o~

crant the reliefs claimed for by the applicants., ¢he U.As

lack merit and ayew accordingly dismissed. NO order as to

. Bt
costs,
3%. The copy of the jusgment shall bg'placed
on each of the U.As which have been declded by this common
suognae. A
— 338
( K. MUTHUKUMAR ) ( B.C. SAKSENA ,
MENVBER(A) VICE CHAIRMAN

CATED o DECEMBER, { Ty, 1994
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